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the 11th Sulj, 1991, a easy of which is 
placed on the table «f- the Houae. 
[See Appendix III, annexure No. 91.] 
As stated therein, action is taken on 
such complaints only whan there are 
reasons to believe that there is some 
substance in them.

Shri Harish Chandra Mathur: Is it 
a fact that there is an ever-increasing 
number of such anonymous and pseu
donymous letters and that in a sub
stantial number of cases investigations 
have been started on such letters?

Pandit G. B. Pant: Since the estab
lishment oi the Vigilance Division 
investigations have been started on 
such complaints too, but only m such 

oases where facts and particulars have 
appeared in the complaints which 
prima facie indicate that they were 
worth relying upon.

Shri Harish Chandra Mathur: In
how many cases, this year, was investi
gation started on pseudonymous com
plaints and in how many cases in 
which such investigations were started 
was the result to the effect that the 
complaints were substantial?

Pandit G. B. Pant: I cannot give 
that detailed information. But, suffi
cient information has been given in 
the report of the Directorate of Vigil
ance for 1957 which was published 
some time ago.

Shri Rauanathan Chettiar: What is 
the preliminary step that is taken 
when an anonymous or pseudonymous 
complaint is received against a Gov
ernment servant?

Pandit G. B. Pant: Ordinarily, if it 
does not give any particulars, it is 
ignored. When it gives particulars 
which indicate that it is desirable to 
take action on it, action is taken.
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Start Tangamani; This taking action 
on an anonymous report is based on 
6 certain directive which was issued 
in 1939. In view of the fact that asper
sions should not be made against the 
officials, may we know whether the 
Ministry will consider the question of 
issuing fresh directives to Ignore gen
erally these anonymous complaints?

Mr. Speaker: It is a suggestion for
Action.

* Pandit G. B. Pant: The directions 
'Vere not given in 1939 but in 19S1 
4nd the position as it had developed 
has already been stated by me.

Shri Harish Chandra Mathur: Have
the Government considered the set
ting up of any organisation to which 
a complaint could be made in con
fidence and the complaint could be 
kept confidential but may not ba 
anonymous?

Pandit G. B. Pant: Yes, there is the 
Vigilance Division and also there is 
the Special Police Establishment. We 
will respect the confidence of people 
who want to make complaints con
fidentially.

Shri Tyagi: Is any effort made to
investigate about the writers of such 
ahonymous complaints or reports as 
contain libellous allegations against 
respectable officers?

Pandit G. B. Pant: Not invariably.

Steel Production
•781. Shri Bahadur Singh: Will the 

Minister of Steel, Mines and Puel be
Pleased to state:

(a) the estimated quantity of steel 
pr-oduction in the country by the end 
of the Second Five Year Plan in 
Riibiio and private sectors separately;
and “ ’ '
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(M  ft*  quantity that the country 
«iH  tat able to export?

The Parliamentary Secretary to the 
IfltiM er of Steel, Mines and Fuel 
(Shri Gajendra Prasad Sinha): (a)
l-he hon. Member presumably refers 
to the capacity for production. This 
would be 2*2 million tons per year in 
the public sector and 2.3 million tons 
per year in the private sector. Actual 
production may, however, vary.

(b) The entire steel produced is 
expected to be consumed in the coun
try. But it is likely that we might 
have some surpluses in some cate
gories. It is not possible at present 
to assess this surplus quantitatively.

Shri Jaipal Singh: Is it a fact that* 
with some additions the production 
capacity of Rourkela plant can be 
increased to a greater extent than 
Bhilai and Durgapur plants?

The Minister of Steel, Mines and 
Fuel (Sardar 8 war an Singh): That is 
correct; it can be stepped up to 1:6 
million tons.

Shri Morarka: May I know the
anticipated actual production in the 
public sector by the end of the Second 
Flan?

Sardar Swaran Singh: It is not easy 
to make an assessment at the present 
stage.

Shri Rameshwar Tantla: May I know 
whether the annual production will be 
according to the target or less or more 
than that given in the Second Plan?

Sardar Swaran Singh: That is our 
expectation.

Shri Basappa: May I know whether 
any attempt is made to raise the pro
duction of iron and steel in Bhadra- 
vati Iron and Steel Works and if so, 
to what extent?

Sardar Swaran Singh: Yes, Sir. 
Their aim is to reach one lakh tons 
whereas at the commencement of the 
Plan period, they were producing
30,000 tons per year.

Shri Khadiftar: May I kiiow 8  II#
hon. Minister’s attention has ■ beep 
drawn to a statement made by Shri 
Biren Mukerjee, Chairman of - the 
I.I.S.C.O. to the effect that all these 
plants are likely to result in surfeit at 
steel and iron in this country and there 
would not be any export market?

Sardar Swaran Singh: I read a Presf 
report to that effect.

Shri Jaipal Singh: Is it a fact that
while the production of steel plates 
of maximum thickness and length is 
possible at Rourkela it is not so in the 
other two plants and if so, what ia 
the reason for that?

Sardar Swaran Singh: The other 
two plants really are not for flat pro
duction whereas Rourkela steel plant 
is primarily for flat production.

Shri Jadhav: May I know what ia 
the availability of raw iron and how 
much of it is exported to earn foreign 
exchange?

Sardar Swaran Singh: I presume
the hon. Member is referring to pig 
iron which was the subject of a 
lengthy question here the other day.

Shri Bimal Ghose: Does the answer 
of the hon. Minister mean that no steel 
will be permitted to be exported un
less domestic consumption is fully 
met? Is it the policy of the Govern
ment?

Sardar Swaran Singh: That can be 
said to be the broad policy because 
our internal requirements should 
really have preference. But as to 
what are our internal requirements 
will always be a matter of planning 
a very essential part of which would 
depend upon what is the pattern of 
industrial development that we intend 
to produce for the country. Our 
requirements will very much depend 
upon the industrial pattern that we 
evolve.
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Shri A. M. Tarlq. It is the Times of 

India, dated the 1st October, 1958.. . 
(Interruptions).

Sardar Swaran Singh: Then, it must 
be pig iron because I do not suppose 
that an English newspaper can make 
a mistake about my statement; it must 
be pig iron.........(Interruptions.)

An Hon. Member: Only Urdu paper 
can make a mistake!

Sardar Swaran Singh: Because, 
while translating pig iron they might 
have translated it into steel.

Shri Morarka: Do I understand from 
the previous answer given by the him. 
Minister that the Government has no 
estimate prepared for the actual pro
duction of steel in the public sector 
by the end of the Second nan?

Sardar Swaran 81ngli: We have. It 
is expected that the capacity that is 
developed will be really utilised for 
the production of steel. But because 
there will be a number of teething 
troubles, it will be vary unfair to make

an assessment that the actual produc
tion will be to the maximum *»r—*lr 
that is there in the country.

Shri Monika: What are the esti
mates?

Sardar Swaran Singh: The estimates
are the capacity which have already 
btfen given in the reply.

Shri Kamalnayan Bajaj: May I
know whether the Government haa 
any plan so that the likely surplus 
of the steel which is going to be pro
duced will be utilised by the subsidiary 
industries in this country?

Sardar Swaran Singh: That is a
bigger question depending on aa to 
what is going to be the picture of our 
industrial pattern.»

Higher Technological Institute at 
Kanpur
+

{
Shri Ram Krishan:
Shri S. M. Banerjee:

Shri Ajit Singh Sarhadl: 
Shri Jagdish Awasthl:

Will the Minister of Scientific 
Research and Cultural Affairs be
pleased to state:

(a) whether land for the establish
ment of the Higher Technological 
Institute at Kanpur has been finally 
acquired, and

(b) if so, when the construction 
work is likely to be started?

The Deputy Minister of Scientific 
Research and Cultural Affairs (Dr. 
M. M. Das): (a) The land is being 
acquired.

(b) Construction work is proposed 
to be started early in 1959*60.

Shri Bam Krishan: May I know
the total amount to be spent on *h»» 
project?

Dr. M. M. Das: During the Second 
Plan period, Rs. 2 crores have bean 
earmarked but for developing the 
institution to the fullest extent, th» 
tom  expenditure will be about Rs. *  
crores.




